
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2892 170 3062 114 6 120 118 5 123 2888 171 3059

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

29 1 30 275 12 287 11 0 11 118 17 135

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3420 2800 6220 228 219 447 159 203 362 3489 2816 6305

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

9 5 14 708 223 931 1 2 3 116 260 376

SUPERINTENDENT: STATEMENT

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

JANUARY, 2019

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


